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चुनाव: कोरोना Ǒदशा Ǔनदȶशɉ के उãलंघन पर राçĚȣय मानवाͬधकार आयोग 

न ेचुनाव आयुÈत से मांगी कार[वाई ǐरपोट[ 
https://www.amarujala.com/india-news/national-human-rights-commission-seeks-
action-report-on-violation-of-corona-guidelines-in-elections 

राçĚȣय मानवाͬधकार आयोग (एनएचआरसी) ने चुनाव Ĥचार के दौरान कोरोना Ǒदशा Ǔनदȶशɉ के उãलंघन के 

मामले मɅ मÉुय चुनाव आयÈुत और गहृ सͬचव स ेकार[वाई ǐरपोट[ मांगी है। आयोग ने जवाब देने के ͧलए दोनɉ 
अͬधकाǐरयɉ को चार सÜताह का समय Ǒदया है। 
मानवाͬधकारɉ के जानेमान ेवकȧल और सĤुीम कोट[ के अͬधवÈता राधाकांत ǒğपाठȤ कȧ याͬचका पर आयोग ने 

दोनɉ अͬधकाǐरयɉ स ेएटȣआर तलब कȧ है। ǒğपाठȤ ने कहा है ͩक चुनाव Ĥचार के दौरान ‘दो गज दरूȣ माèक है 

जǾरȣ’ के नारे कȧ जमकर धिÏजया ंउड़ रहȣ हɇ। 
उÛहɉने दावा ͩकया ͩक राजनीǓतक और चुनावी ĤͩĐया पर Ǔनयंğण और Ǔनयमन मɅ चुनाव आयोग, भारत 

सरकार और राÏय सरकारɉ कȧ कͬथत ǓनिçĐयता, लापरवाहȣ और ͪवफलता कȧ वजह स ेकोरोना सĐंमण बढ़ 

रहा है। 
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Petition Filed With NHRC Over Deaths Due To Lack Of O2 
Across India 

Ghaziabad (Uttar Pradesh):  A petition has been filed against the Central government 
with the National Human Rights Commission (NHRC) over the deaths caused by Covid-
19 due to non-availability of oxygen. The petition has been filed by Human Rights 
activist Vishnu Kumar Gupta. 

The petition said, “District hospitals and private hospitals in the country have neither 
installed oxygen plants nor have oxygen storage facilities whereas Pressure Swing 
Adsorption (PSA) plants can be set up at these places in lesser time and cost in a single 
month.” 

“The PSA oxygen plant costs exactly the amount which many hospitals spend every 
year to procure oxygen for themselves.” 

“There is a shortage of oxygen due to lack of its buffer stock in our country. If the 
government had taken into account the common man’s Right to Life guaranteed in the 
constitution amid last year’s coronavirus crisis, such a catastrophic situation would not 
have arisen had the buffer stock of oxygen and its production/supply been taken care 
of.” 

Advocate Gupta said, “The Central government has failed to assess the implications of 
this pandemic. The third wave of Covid-19 is expected in October 2021 so it becomes 
primary responsibility of the government that keeping in mind the current and future 
oxygen supply, it must make sure that PSA plants are set up expeditiously in all 
government district hospitals and private hospitals in the country. ” 

“Saving the lives of the elderly and young people suffering from heart, cancer, 
hypertension and diabetes coupled with Covid-19 should also be the foremost duty of 
the Central government.” 

“Therefore, a request has been made to the NHRC to order the Central Medical and 
Health Department to get patients suffering from other comorbidities, including Covid-
19, vaccinated immediately on priority basis.” 

Gupta has also sent a letter to Uttar Pradesh Chief Minister Yogi Adityanath apprising 
him of the need to improve the state’s worrisome situation and urgently set up PSA 
oxygen plants. 

(IANS) 

https://ommcomnews.com/india-news/petition-filed-with-nhrc-over-deaths-due-to-lack-
of-o2-across-india 

  

OMMCOM NEWS, Online, 9.5.2021
Page No. 0, Size:(0)cms X (0)cms.



DAINIK BHASKAR, Jaipur, 9.5.2021
Page No. 6, Size:(21.19)cms X (9.78)cms.


